
Central Administrative Tribunal 
Principal Bench, New Delhi 

 
OA No. 1340/2015 

with 
MA No. 1429/2019 

 
This the 5th day of September, 2019 

 
Hon’ble Mr. S.N. Terdal, Member (J) 

Hon’ble Mr. A.K. Bishnoi, Member (A) 
 

  1.  Yogendra Bisht, 
   Aged 40 Years, Group ‘B’, 
   S/o Shri B S Bisht, 
   R/o 52, Asha Pushp Vihar, 
   Kaushambi, Ghaziabad. 
 
  2. Bharat Bhushan, 
   Aged 48 Years, Group ‘B’, 
   S/o Shri Arjun Dass Kalra,  
   R/o 587, Shree Awas, Sector-18B, 
   Dwarka, New Delhi. 
 
  3. Kashmir Chand, 
   Aged 51 Years, Group ‘B’, 
   S/o Late Milkhi Ram, 
   R/o Quarter No. 496, Sector-3, 
   R K Puram, New Delhi. 
 
  4. Sunil Kumar, 
   Aged 381 years, Group ‘B’, 
   S/o Shri Ramphal, 
   R/o House 4280, Block-B, 
   Street No. 110/5, Sant Nagar, 
   Burari, Delhi. 
 
  5. A Srinivas, 
   Aged 40 Years, Group ‘B’, 
   S/o Late A S Bhaskara Rao, 
   R/o E-408, MS Apartment, 
   Curzon Road Hostel, 
   K G Marg, New Delhi. 
 
  6. Sanjeev Kumar Singh, 
   Aged 42 Years, Group ‘B’, 
   S/o Late Mahesh Prasad Singh, 
   R/o House 573, Sector-7, Pushp Vihar,  
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   New Delhi. 
 
  7. Ashok Kumar,  
   Aged 38 Years, Group ‘B’, 
   S/o Shri Sarjeet Singh, 
   R/o RZH-700, Rajnagar Part-II, 
   Palam, Delhi. 
 
  8. Munesh Kumar Sharma, 
   Aged 39 Years, Group ‘B’, 
   S/o Shri M C Sharma,  
   R/o A-73, FF, J P Enclave, 
   Parsvnath Paradise,  
   Mohan Nagar, Ghaziabad. 
 
  9. Surjit Singh, 
   Aged 56 Years, Group ‘B’, 
   S/o Shri Diwan Singh, 
   R/o House 3315, Sector-35D, 
   Chandigarh. 
 
  10. Parmod Kumar Sharma, 
   Aged 43 Years, Group ‘B’, 
   S/o Late Om Prakash Sharma, 
   R/o Om Kutir, 94, Bhogal Road, 
   Bhogal, Jangpura, New Delhi. 
 
  11. Ms. Deepa Parameswaran, 
   Aged 40 years, 
   W/o Shri Parameswaran, 
   88-A/23. Brindavan Society 
   Thane (West)-400601. 

... Applicants 

  [All the above applicants are working as Section Officer 

(Accounts)/Asstt. Accounts Officer/Accounts Officer)] 

                  

                (By Advocate: Sh. Ashish Nischal ) 

 

VERSUS 
 

1. Union of India, 
Through the Secretary, 
Ministry of Finance, 
Department of Expenditure, 
South Block, New Delhi-110011. 
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2. Union of India, 
Through the Secretary, 
Ministry of Defence, 
South Block,  
New Delhi-110011. 
 

3. The CGDA, 
Ulan Batar Road, 
Palam,  
Delhi Cantt.-110010. 
 

4. The Pr. CDA (R&D), 
West Block-V, R K Puram, 
New Delhi-110066. 
 

          ...Respondents 
 
                  (By Advocate: Sh. Aamir Sheikh for Sh. Hanu Bhaskar 

and Sh. Girish Sharma ) 
 

 
ORDER (ORAL) 

 

               Hon’ble Mr. S. N. Terdal, Member (J): 

 

   Heard. 

 

2. Learned counsel for applicants submits that this OA 

has become infructuous. Hence, OA along with MA is 

dismissed as infructuous.  

 

 
              (A.K. Bishnoi)                                 (S. N. Terdal) 
                Member (A)                                 Member (J) 
 
 
                                /akshaya/ 

  

 


